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CS(COMM) 302/2021

BRISTOL-MYERS SQUIBB IRELAND

UNLIMITED COMPANY & ORS. .. Plaintiffs
Through  Mr.Sudhir Chandra, Sr.Adv. with

VEersus

MICRO LABSLIMITED
Through

ORDER
26.10.2021

Mr.Pravin  Anand, Ms Prachi
Agarwal, Ms Tusha Mahotra, Ms
Ridhie Bajg and Ms.Richa Bhargava,
Advs.

Mr.Guru Natarg], Mr.Avinash
K.Shaama & Mr.Ankur Vyas,
Advocates.

|A Nos.7681, 11792-11793 & 12745/2021

The Hon' ble Judge is on |eave today.

List on 15.11.2021.

OCTOBER 26, 2021/v

This is a digitally signed order.

By Order

(Court Master)

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 23/06/2025 at 10:18:45



